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”:' f:""””- 1 &R 0o, - s Hg T, Nﬂ’ 2l [9=a / '3"”-"-'- ""1"'_:“ ! ':':"""- | and inr slecironic mode vobing shal commancs from Mondey, January 09, 2023 o 09,00 AM and ands on Tussdey, g, | Mame and registiaton number o me Wi Shamsher Bahadur Singh, | respect of Corporale Dellor IRP on 5th January, 2023)
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|:T|_-|:_'|"|'|-_| 51"_'3*5- 3 ﬁ'ﬂ'{hu Tl T ﬁuﬂn FIOE[ 'I:I'UTE'"U STHETT 'E"J"'-'lsfﬂ' s All mambers may kindiy note that woding on the aforesed reeslution dorg fhmugh e-soting/postal ballol forms aftar with the: Board Emal; sharmsher cs@yahoo.coin msalvency professional @A 35 Inkzrim Hm, Ma.: IBRRIPA-GOHIP-P-O25 24 M 30201113511
.'. | : : L 7 = s, T fe e gloresaad dale vl nind be corgidere] valid Iu i | 1 DLE4 = Resalution Profassona AFA Valid Ut 1503, 303
qﬁmﬂ-’ ':I'(}?ﬁlj_ AT ﬁmﬂ-:l &-U:'Tl'l'.'!_ e HOAHD, TTPerT Jlmamal qﬂ?ﬁu' | Aty msmbar Wi does nil meoebe She Postal Balisd Soim meay ofther send an amall o or may appdy o the registrar 1% . T&m::ﬁﬁm-ma? af '::_1 Dl :rl:g':ll_;m' S P — il af e ire i 170 Golf View r fs Caket Maw Dialhi-110017
fereTerT ST dotneio, ey we dodowi, aiEarTty we gotowio | andt Shars tranater Aganl o the CompanyCompasy and oliain 8 upicabe postal aliot form. The nolica of gealal D S e e oo : D, |Arddress. & amail of the imtarim resolubian | C-170 Gotf View Apariments, Saked, New Delhi-110017
: . i\ ) - \ . 1 talbint has ateo Bse placed on B wabiess of the company .o ifips.dwwe kadwyn comdpsalal-hal ket I |E:L|h_"*1'||:rl:l'2ﬂmal ! E'm:i:wp'wafg#mﬂmmm p.'b?ﬂﬁhr.:rﬂl. e s Wi e oan E-mail: Sﬂﬂl{lﬂuhumﬂr@}'ﬂhﬂﬂ.ﬂﬂm
3— ﬁw@ I['H—l'ﬁm = -'-:;.qllll ll:ﬁ-\}-r':'! &f_'l'r'ﬁl:l '\-Ix'ik' I:ﬁmﬂj q':'Tr‘D- : ". Thie et &0 s walieny Iy et Lefal wil B gnnountad on or balone 'Waidnasday, Felsunry DB, DEX3. I (hi 11 Last dite for submission of clams 1801 2023 {1'1-'!5'.!’#’. ‘:L‘I’I‘I “Iﬂdﬂ?u' orcher reCahaed 1:| Hd:lreﬁs and El"ﬂle I e uﬁl}d fl}" E'1TD GL"‘II l'-'llE"l"IE'.Fl-Hrlrr'Bﬂl.E. EHkE“.. Maw Dalhi-110017
ﬂ?‘ 2 [ | o o B2 1 [ T-i:l'E'I-ElﬂTI:I W TG, ﬁ“ﬁ_‘ﬂ AT ORI, | repistared office of the Company, Tha msull wil be daplayed at the regissered olfica and on the wabsita of the 5] i e hl_"""! Resolulion E’d&“mﬂb | corraspancance with tha Iriarim E-mail; cirp.satelitecables@amall com
§ rﬂ."'rl_. .\H"'I e '-I-:I'-‘I"--'_'IEI] I orrgary mad |iTlimase ook axchange on ahich (he ghares of N compaimy are e, b cans you have By guaras 12| Classes of credian, il arny, uncler kil -"-l:-r-li-‘il'-li-' REEI.'.II.ﬂl'.'II" '_'lrl:lfﬁsslwl
i i Y . O [NB e Poga ] i-vating. BRareholdes am reguested 1o contact. Sedine Francis Sardoes Pat. Lid, af D 1534 el (b of sub-Saction [Ba) ol e e —— T == =
§— ﬁﬁw m‘ﬂﬂ'lﬁ s _FEF q’.ll'lﬁ? I:|'|:|'E|'|:|T,|h|:| | | 1 Pipr, Dleia Indusial Area, Phass- Nea Delhi-1 100340 ermall ||'|||]¢|h'|'|||'lbﬂl.ﬁ[llll sorlion 1. ascerianed Lﬁ. e itlerien 1 LEE1 ﬂalEfl.‘.'l'ﬁll:ll'l"lESIE'l'll.‘.fﬂnal"l'lﬁ 19”' JH-I'IUBIT. 2']23
4 ; : i ; i 12 gk of i o Mat Applicabl
5-  fawwae gl sl — RIS Aleld Hod0ETo | .rurd-rﬂhhllﬂa'::“:llﬂllrlz:r': 13 ﬁfﬂ: Eﬁ?:;:-ﬁ:!mmsgmﬂg | Mo Appicabie ilz?::ﬁfr IEE;TEI!;I; ;I1d:;|::rl-§ﬁllz]t;ﬂr' e
aiferemaft arFr=m it icherrifed o ot s Authorised $a Inanim Resalufion Professiong
Rubaljee! Simgh Sayei : : T x
Representaiae of credions in a dass 13.| Nameas of insolvancy I:f"'fE'-:'l-- soras idantifed M"t-ﬁp"h::at-le
Manageng Memcior 1 ! " w i
r [HN: DOFROGTE | (Mhres narmess dor each dass) | ; , b actas authonised representaive of crediions
*s E Asset R t tion C : 14 i) Peervant Forms and i) Reslerant formn mary be downloaded fom the inactass (three names for each class)
<« » ENCore e econstruction vompany [ s T R . i e s full -
-3 B Detais of authorized representaives | iolioweng wab fink hitps. i ibbigoneryhomas - . . T — . e
T TR kit = £ | (8} Relevani forms avallabie a2 (a) Web Link: hetps:ithbi govinfoemedownloads
@drcC  Private Limited (Encore ARC) || are swailabls ot | dovenlcads () Not Applicable A 1| Dol of authorized representabives | (b NotApgicable.
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TN R et TS L TN 0 ARERE. OOL R OGNSR0 Al ORBITOL INTELLIGENCE PRIVATE LIMITED OPERATING The crecitors of VALUE SOLAR ENERGY PRIVATE LIMITED, are hereby called upan to | |90 03rd January, 2023.
Reconstruction of Financial Assets and Enforcement of Securty Interest Act, 2002 read ORTHOPEDIC COMPONENTS INDUSTRY 0 submit their claims with proof on or belore 17.01.2023 fo the interim resolution professionalat | | The creditars of Satellite Cables Private Limited ars hereby called upan fo submi thair ciaims with ract,
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A1 02 855 (Rupeeas Two Crores Forl w Lakhs Two Thausand Eghl Hundred Sigly : ; : TP T Irlern Resolution Prolessasaal
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Lakra (Borrowear & Guarantor), Sh Ashok Kumar (Guarantar), The details of Resane Price b Rl st e Yot foisking 13'11325! , Rl
and Eamest Money Daposit are menbioned balow: 5. | Installed capacily of main Not specified
Description of the Immovable Secured Asset Reserve | Eamest Money products’ services
Prica Deposit (EMD) 6, | Quantity and value of main NIL 0
All that part & parce! of the property bearing built up Re. e products’ services sold in last SMALL
property on land upto & piece of land measunng 300 | 4 g3 po.ooy- | 19,30,000- il ﬁ_ﬂal‘II:EIBH'EEI?' : 3 Er.ﬂ.rﬁl?LE {A. SCHEDULED COMMERCIAL BAN“I
gq.yds. Oul of khasra no. 33%, siuated in the Abadi Lal 7.| Mumber of employees! workmen | Not Known D TR A .
Dora (1908-09) of village Dindarpur, Najafgarh, New 3. | Further dE‘E'S including last .I'*.vaTa.t:Te_at s - - ! Regd. Office: 19-A, DhLlE'ShEIl' Garﬂen. me .. aiur = 32W{EIH.L35511HJ 1955?..':011331’
Dalihi, in Lhe_name af Mr Devinder Lakra, Pravean Lakra available financial statements | hitp:/fcirporbitol.ind APPENDIX IV I_!"il_'l_' RLULE ”l:_l_:ll POSSESSION NOTICE
and SI'I";{T;:"IE [EE; h |:|d1'|=-|ﬂ asifn:;-lnj-'.;& 'ﬁ'ﬂGT]&"‘N&Eﬂh. I[_H'-'Ith Erﬁhegplﬂﬁj ﬂflh"":' }f-EéIrS Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (& Scheduled Commercial Bank) under the "Securitzation and
R = :"'“::"E W] R P, ¥ East 1515 of credilors, relevant dates Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exarcise of powers conferred under section 12 [12) read with rule 3
: House of Raj Singh, On the West | House of Nanak Ram for subsequent events of the of the Security Interest (Enforcement] Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in
All that part & parcel of the property bearing built up process are avallable at: the said notice within B0 days from the date of receipt of the said notice as per the details given in belowtable:
property on land up 1o a piece of land measuring 100 4. | Eligibility for resolution applicants| Eligibility criteria is mentioned in the detailed . A ; Date of
yds out of khasra no. 339, situated in the Abadi Lal under section 25{2Hh) of the ‘Invitation for Expression of Interest’ and can Name of Borrower/Co-Borrower, 13(2) Notice Date & Amount Description of Mortgaged Property Possession
4. : : ; el Al | . . ; be obtained from Resal Professi | Mortgagor/Guarantor / Loan Afc No, Taken
Diora {1908-09) of Dindarpur, Najafgarh, Mew Dethiin the Code is available at & obtained from Resclution Professional by |
y i : : sending an email al- cirp.orbitel@gmail.com {Afc No.) L9001060115530102 07-0Oct-22 Allthat part and parcel of residential{commercial property Land/ Bullding/ | 02-lan-23
nanve of Mr. Devinder Lakra, Pravesn Lakra and smi _ _ = - i :
indira Devi. Boundad as follows: On the Koith - Ofh 10| Last date for receipt of expression | 27.01.2023 Brijesh Chaudhary |Borrower}, Smt Rs. 2150668/ - Structure and fixtures Proparty Situated At Freehold - Within Municipal
VRN TR, FOLIC - 2 - R T TR DROTIYL - L e of interest Rajpali DevilCo-Borrower) Rs. Twenty-One Lac Fifty Thousand Six | Limit Kh No 349 & 350 Salarpur Khadar Gavtam Buddha Nagar Uttar
praperty, On the South: Road, On the East: School, On 1| Date of issue of provisional list of | 06.02.2023 Hundred Sixty-Eight Only as on 06-0ct-22 | PradeshAdmeasuring 78 Sqyds
the Wast Housa of Davinder prospective resolution applicants {Afc No.) L9001060B18128723 07-0ct-22 Allthat part and parcel of residential/commercial property Land/ Bullding/ | 02-Jan-23
In caze the e-auction dale iz declared public holiday then the date will be automatically 12| Last date for submission of | 11.02.2023 Brijesh Chaudhary {Borrower], Smt Rs. 906914/- Structure and fixtures Property situated at KHATA NO 89, & KHASRA NO
BNl oy ery el WOrkng 02, | ohjections 1o provisional fist Rajpali Devi(Co-Borrower) Rs. Nine Lac Six Thousand Nine Hundred | 349, KHATA NO 86 & KHASRA NO 350, VILLAGE-SALARPUR KHADAR,
For datailed 1o & canditione ol rafor to e ink peavided in p—— : L 3 _ _ . Fourteen Only as on (6-Oct-22 TEHSIL-DADRI, DIST-Gautam Buddha Nagar, UP, Admeasuring 78 Sgyds,
mghsﬁea: hﬂﬁmﬁan;rx:ﬁm& WL PR SR ors | [13] Pracess email id to submit EQI | cirp.orbitol@gmail.com East : PLOT OF MR, RAKESH, West :PLOT OF MR_SAGAR, North : GALI 12
iy - - Date : 07.01.2023 Madan Mohan Dhupar FT, South :PLOT OF MR. PRAKASH
PR R : 2 iy ] 2 _ ; 1 s i
For al:nlg.-rdanﬁ:ahunn'gfinrmatcn mter&atgd parlies I'I"a}'D‘Ell"l‘lEE'I“;IE Autharigad DI‘F-:er_e. the Place: Maw Dilk HEEI:!IU-\.":IT'I- Professional for Orbital Intelligence Private Limited (Afc No.) L9001060119116279 10-Oct-22 All that part and parcel of residential/commercial property Land/ Building/ | 02-Jan-23
Securgd Graditor on mobile mo: 9993021940 or email al Registration No.: IBBI/PA-002/IP-NO0EE0/2019-2020112765 SHADAB [Barrower), SHAHID|Co- Rs. 2429651/ Structure and fixtures Property Situated At KHASRA .NO. 276, VILLAGE-
soumitra.acharya@encorearc.com AFA Valid Upto : 21.09.2023 Barrewer), FARUKD {Co-Berrower) Rs. Twenty-Four Lac Twenty-Nine HALDON| PARGANA TEHSIL- DADRI DIST, GAUTAM BUDH NAGAR UP
Date: 06.01 2023 Sadi- Authorised Cffiner Regd. Add with IBBI: Flat No. 301, Gracious Tower, SPR Imperial Estate, Thousand 5ix Hundred Fifty-One Only as | Admeasuring 200 Sgyds, East : HOUSE OF SHABAN, West : HOUSE OF
Place: G n E A R ction C Pwt. Ltd Ear , 3 on 10-Cht-22 RIHANA, MNorth :ROAD, South :HOUSE OF DUBEY
‘Bl Lalrgad ncore Assat Reconstruction Lompany tel. Sector B2, Faridabad, Haryana | E-mall regd. with IBBl:dhuparmmi@gmaill.com
=r 2 = |Afc No.) L9001060124858361 10-Oct-22 All that part and parcel of residential/commercial property Landy Building/ | 02-lan-23
SUSHIL RAJPAL (Borrower], Ponja [Co Rs. 1883169/- Structure and fixtures Property Situated At KHET .NO. 167, 168, 175, 180
o SBI STATE BANK OF INDlA Sl d A t R v B h || 51 521 Borrower} Rs. Eighteen Lac Eighty-Three Thousand | WILLAGE- TALDA PARGANA DANEAR TEHSIL - SADAR DIST- GAUTAM
- Cime Hundred Sixy-Mine Only as om BLIDH MAGAR U P Admeaswring 897 Sqyds, East : HOLUSE OF TITL, West :
] resse sse s ecu Ery ra'nc 10-0xct-22 HOUSE OF BALLI, Morth :ROAD, South :KHET GF RAIPAL
|Afc No.) La0010601 28450449 10-0¢t-22 All that part and parcel of residential fcommerclal property Landf Butlding )/ | 02-lan-23
3rd & 4th floor, State Bank House, 18/4, Arya Smaj Road, Karol Bagh, New Delhi-110 005, Tel, 011-28752163 Fax. 28755674, e-mail : sbi.51521@sbi.co.in AKASH [Borrower), JAGPAL(Co- Rs. 1425594/ Structure and fixturas Property Situated At Freehold - within Municipal
Borrower), MURTI {Co-Borrower) R, Fourtesn Lac Twenty-Five Thousand | limit- ATTA GUIRAN GAUTAM BUDDHA MAGAR UTTAR FRADESH
Five Hundred Ninety-Four Only ason | 203201 Admeasuring 750 SOFT
“APPENDIX-IV-A" {See proviso torule 8 (6)} SALE NOTICE FOR SALE OF MOVABLE/IMMOVABLE PROPERTIES noaye T I ERRE
MDTICE FOR E_AUCTION DATED 10 02 2023 {4 c No.) L9B01060113123643 16-Aug-22 Allthat part and parcel of residential/commercial property Land) Bullding | 04-Jan-23
- - - == - Yameen (Borrower]), Smit. Bato|{Co- Rs. 973298/ Structure and fixtures Property Situated At Plot Mo. 25, Khasra Mo, 712,
Borrower), Madeem (Co-Borrower], R, Mine Lac Seventy-Three Thousand | Village Aslatpur, Pargana Loni, Tehsil & Distt. Ghariabad, Up Admeasurin
- IMMOVAB ) TO THE BANK UNDE SECURI TION AND g  Parg ; : s &
SALE OF LE ASSETS CHARGED R THE TIZAT - Yusuf[Co-Borrower) Two Hundred Minety-Eight Only ason | 107 5q. Yd.. East ; Way, Wiest ; Plot OF Raju, North - Way, South : Plot Of
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT. 12-Aug-22 Makishu
2002 read with proviso to rule 8 (6) of the BEI:I.II"“‘" interest (Enforcement Rules, 2002). w;ﬂﬂ-_}ﬁlﬂﬁﬂllﬁiiﬂthﬁ : H:lquétsg_;:f :IIlhutD:‘Irt al:;dl:lm;-e:l:l t:-f;usidur;tiu'lé"{'turnmgrﬂ;lé E:ﬁpﬁgﬂ-&:gdiﬁﬁliﬁf 04-Jan-23
: : ; : : 3 aharaj Ali [Borrower], Smt. Shamim : - tructure and fixtures Property Situate -108, -
The Authorized Officer of State Bank of India (Secured Creditor) has taken over possession (symbolic/physical) of the following propertyfies u's 13(4) Bano{Co-Borrower) Rs, Four Lac Sinty-Five Thousand Mine | PIPALEDA, Karim Colony, PARGANA DASNA, TEHSIL-Dholana, DIST-
of the SARFAESI Act. Public atlarge and borrowers, mortgagors and guarantors in particular are informed that e-Auction (under SARFAESI Act, 2002) Hunidred '“E“‘E“'F““E . Only as.on ;ﬁ;g %ﬂé;‘igf;m'?ﬁ'::_ﬂg :&ﬁﬁﬂ‘fﬁﬁ :Siﬁ;ﬁpifgﬁl
of the charged property/ies in the below mentioned cases for realization of Bank’s dues will be held on “AS IS WHERE IS BASIS", “AS IS WHAT IS ANISA BEGUM ) !
BASIS" and “WHATEVER THERE IS BASIS" on 10.02.2023, for recovery of the amount mentioned below due to the Secured Creditor from the {Afc No.) L9001060123651148 10-Oct-22 All that part and parcel of residential/commercial property Land/ Building/ | 04-jan-23
- : : Swami Fabrication Throwgh It'5 Rs, 561337/- Structure and fixtures Property Sitauted At Kh Mo 1865, Plot No- 3,
Borrowers, Guarantors anjj Mnrtgagi_:nr:_s. The Reserve Price and e?meslmﬂpeymhedepﬂsned have been mentioned below. Propretor Yogentra Gautam, , Rs. Five Lac Sixty-One Thousand Three | Mohalla Dabriya Pilkhuwa Pargana. Dasna, Te. Dhaulana, Dist. Hapur.
Date / Time of visit to the property for inspection : 08.02.2023 from 11:00 am to 03:00 pm. Yogendra Gautam|Co-Borrower), Smt. Hundred Thirty-Seven Onlyason | Uttar Pradesh Admeasuring 57.39 SO, YRD., East ; OTHER LAND, West
Hardeyee {Co-Borrower) 10-Oct-22 WAY, North :PLOT NO. 04 [RAKESH), South :PLOT NO. 02
Interested bidder may deposit Pre-Bid EMD with .HST": before the close of e-Auction. Credit of Pre-bid EMD shall be given to the bidder The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in generzal that the undarsigned has taken possession of the
only after receipt of payment in MSTC's Bank account and up-dation of such information in the e-auction website. property dEicnl:::lE'lj h};_lrein above rlnenl'-ﬁned table in exercise of powers [-:;:un."errfhd on hm‘tr."hna;I under se-:tinﬂ.f 13(4] of the Eﬁaif.l [Act-2002] read m:h Rule & of r':'ie said rule on IEE
‘ E e P s 0 : : . : ; hi date mentioned in the above table, *The Barrawer's attention is Invited to provisions of sub section {8) of section 13 of the Act, in respect of time avallable, to redesm the
This may take some time as per banking process and hence hrdde_rs, in their mllm interest, are advised to submit the pre-bid EMD amount cecured assets” The borrower in particular and the public in general is hereby cautioned not to cieal with the praperty and any dealings with the property will ba subject to
well in advance to avoid any last minute PFﬂhlEIT'I the charge of the AU Small Finance Bank Limitad [A 5cheduled Commercial Bank) for the amount and interest thereon mentionad in the abowe table. -5d-
= = = s = Place; Delhi Date; 06-Jan-2023 Authorised Officer AU Small Finance Bank Limited
Dateltime of E-auction on 1 0“2 2{]23 for 4 Hours from 11:00 am to 03:00 pm with unlimited extn. of 10 min each.

Reserve Price (Rs.) (below
Qutstanding Dues
St ::T:w:fr{tsh]nf for Recovery of Description of property/ies / Assets mgr'r::mﬁ:::rﬁ;;l:;” Name of the
No.|  Guarantor(s) which Prayartyies & Name of Title Deed Holder 10% of the Reserve Price | CONtact Person HOUSING DEVELOPMENT FINANCE CORPORATION LTD.
is/are being Sold : Northern Regn. Office : The Capital Court, Munirka, Outer Ring Road, Olof Palme Marge, New Delhi — 67
Bid Increment Amount .
1 |Ankur Jindal Sfe Dinesh| ¥ 4350,671.18 |House Ne 72 (Old No 110), Mohalla Malviya Chowk » 35.70 La Mr. Shravan WITH YOU, RIGHT THROUGH R L s e i
Kumar Jindal, Resi : 544, ugn'l:l'l_lﬂﬁlﬂﬂ'ﬁ Shees Mahal, Meerut, U.P. Measuring : 104.51 sq = £ Kumar Jha, _ POSSESSION NOTICE o _
Maida, Mohalla, Lal Kurti |{nlus future interest| meters (Total builtup area 208.51 sq meters) in the 2 3.57 Lacs Mob: 7408433898 Whereas the Authorised Officers of Housing Development Finance Corporation Limited, under Securitisation And Reconstruction of
Mesrut ULP. and other charges | name of Shri Dinesh Kumar Jindal S/o Late Shri 7 0.10 Lac Sh R.K. Jamwal Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section13 (12) read with Rule 3 of
extra) Balak Ram Jindal. (M- B595677877) the Security Interest (Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon the following
{Physical Possession with the Bank) borrower(s) / Guarantor(s) f Legal Heir(s) and Legal Representative(s) to pay the amounts mentioned against their respective names together
2 |Wis Sushant Enterprises,| 2 39.55.753.00 | Basement Godown measuring 550 Sq. Fest. (51.08 N Sheavan with interest thereon at the appncah_le rates as mentionad in lﬁe saud notices, within 60 days from the date of the said Notice/s, incidental
Pion Mt Nrkil e J|; ol |l i el ﬁgm :s‘gum n“‘ g T 25.50 Lacs eftichipi expenses, costs, charges etctill the date of payment and/ or realisation
Tyagi) B-9, Piot ML-2. Sector |(plus future interest| Building Mo. 11/M.L-2, situted in Sector-11, T 2.55 Lacs Mob: 7408433898 Sr. Name of Borrower (s) / Outstanding Dues Date of Date of Description of Immovable
11, Gaur Empire, Vasundhara, | and other charges | Vasundhara, Ghaziabad Tehsil & District Ghaziabad. F 0.10 Lac Sh R.K. Jamwal No. | Guarantor(s) !/ Legal Heir(s) and Demand | Possession Property (ies) |
Ghaziabad UP. & Gaurav extra) In the name of GAURAV TYAGI Slo Late Sh.Subhash (M- B595677877) Legal Representative(s) MNotice Secured Asset (s)
P;“E'qﬁ"“ ‘Lgt:f’p; i“:”::'”; TyRpH{Ciavaiing Nortiaau) 1. | MRS LILY BHARDWAJ Rs.144.16 438/- 13-JUL- | D4-JAN- 2023 | ENTIRE SECOND FLOOR BUILT
Mortgager) LRI ECRRIO RAUTIA BRI [MOTHER/LEGAL HEIR/LEGAL (Rupees One Crore 2022 (SYMBOLIC) | ON PLOT NO-6912, DLF CITY-IV,
REPRESENTATIVE OF Forty Four Lakh VILLAGE-CHAKKARPUR, TEHSIL
3 |Ws Mahender Flour Mills| F 26,99,562.10 |Vaka Mouja Hodel Patti Tihav Tehsil Hodel District T 35.75 Lacs Mr. Shravan BORROWER MR CHETAN Sixtean Thousand AND DISTRICT GURGAON,
fF:raprietnr 2h Yashwant| ason31.08.2019 | Palwal {old district Faridabad) Haryana Khet/Khata 7358 L Kumar Jha, BHARDWAJ (SINCE Four Hundred and HARYANA WITH UNDIVIDED
Singh), Plot No 151 near |(plus future interest| 174/181 Must No 187 Kila No 8/1(6-10) Rakba 6 kanal Sl Mob: 7406433898 DECEASED)] & MRS MANJU Thirty Eight Only) due PROPORTIONATE SHARE OF
logdish Nair Ki Kothi, neaf | and other chargas | 10 Marle Ka 11/260 Bhag Bakdar Rakba 5-112 marla 2 0.10 Lac ShR.K. Jamwal NARAYAN NATHAN [MOTHER- as on 30-JUN-2022 LAND UNDERNEATH AND
Harvana-121106 (6-10) Rakba & kanal 10 Marle Ka 11/260 Bhag Bakdar REPRESENTATIVE OF PRESENTAND FUTURE
Rakba 5-1/2 maria) total area 167 sq yard BORROWER MR CHETAN
Building No 573, Near Gorota Chowl, Village hodal
Dist Palwal Haryana in the name of Yashwant Singh BHARDWAJ (SINCE
Slo Mahender Singh DECEASED)]
(Symbolic Possession with the Bank) 2. |MR RAJNISH KUMAR & MRS Rs. 13,70,068/- 14-5EP- 06-JAN-2022 | FLAT-4-1004, 10TH FLOOR,
4 |Shri Smriti Prakash Gupta |Rs. 15.50,486.00 as| Car MG Hector PE 1.5 DCT Sharpa (Petrol) # 11.00 Lacs Mr. Shravan ARCHNA CHOUDHARY (Rupees Thirteen 2021 (PHYSICAL) | TOWER 4. GRANDIVA, SECTOR
and Smt Kiran Gupta, Flat Mo jon 04-05-2022 (plus| DL10CNZ2412 Engine No MITADZDGKZH008462 110 L Kumar Jha, Lakhs S-Q"Jer‘lt';,-: 103, VILLAGE DAULATBAD,
179, Second Eloor. Double [future interest and| Chasis No 1BK72620289 Mfg. year 2019 Colour e Mokb: 7408433808 Thousand Sixty Eight DISTRICT GURGAON, HARYANA
Story, New Rajendsr Magar |othercharges extra) | Aurora Silverin the name of Smriti Prakash Gupta 7 0.10 Lac Sh R.K. Jamwal Only) due as on WITH UNDIVIDED
el i il (Physical Passession with the Bank) (M- 8595677877) 31-AUG-2021 PROPORTIONATE SHARE OF
Smriti Prakash Gupta, 764 LAND UNDERNEATH
Tedapur Village, Delhi 110060 *with further interest as applicable, incidental expenses, costs, charges etcincurred till the date of payment and / or realisation.
However, since the borrowers / Guarantor(s) / mentioned hereinabove have failed to repay the amounts due, nolice is hereby given to the

Account' Wallel in which EMD o be remitted: Bidder's own wallet Registered with Mis MSTC Ltd on its e-auchion sile https:J/iwww.mstcecommerce.com/
auctionhomallbapliindex.jsp by means of NEFT. EMD of Reserve price 1o be transferred by bidders by means of challan gemeratad on his | her [ their bidder acoount naintained with

Ms. MSTC Ltd on its e-auction site https:f.'www.mmecnmmme.l:mnfaul:ii-unhnmgn’ihapifin:ﬁex.jspI:r;n.' means of NEFT from his | her/ their bank, For any assistance, please call as mentioned in serial no. 1 and Physical possession of the immavable properties |/ secured assets described herein above as
MSTCHEL PDESK Nos, 033-40602403, 033-40609118, 033-30645316 andior Authorized Officer (Contact Person). mentioned in serial no. 2 in exercise of powers conferred on him under Section 13 (4) of the said Act read with Rule 8 of the said Rules on
TERMS HHEI ﬂﬂﬂDITIEHS OF THEE-AUCTIONAREAS UNDER . _: the dates mentioned above..

1. E-&uction is baing hald on "AS IS WHERE 15" "AS IS WHAT 15" AND "WHATEVER THERE IS BASIS" and will be conductad *On Line”. The auction will B2 conducted through the The borrower(s) / Guarantor(s) / Legal Heir(s) and Legal Representative(s) mentioned hersinabove in particular and the public in genaral

Bank's approved service provider MSTC E-Commerce ai theirweb portal hitps:'www.mstcecommerce.comfauctionhomelibapilindex.jsp : ; : ; : : ;
2. To the best of knowledge and information of the Authorized Officer there is no ancumbrance on the property/ies , However tha intending bidder should make thedr own independent ;re he"*h.‘f cautioned not to deal ‘.‘"“" the ?mrﬂﬁald Immavable F"I‘Upell‘h% / Secured Assels and any dE‘-I:'legﬁ with the said Immovable
roperty (ies)/ Secured Asset(s) will be subject to the mortgage of Housing Development Finance Corporation Lid.

inquires regarding the encumbrances, tile of the properiyies put on auction and dammsrights/dussiafiecting the property pror to submitting their bed. The e-Awciion advertisement

borrowers / Guarantor(s) / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and to the public in general that
the Authorised Officer of HDFC have taken Symbolic Possession of the immovable properties / secured assets described herein above

does not constitute and will not be deemad to constitule any commitment or any representation of tha Bank_ The property is baing sold with all the existing and fulure encumbrances Borrower(s}/ Guarantor(s)/ Legal Heir(s)/ Legal Representative(s) attention isfare invited to the provisions of sub-section (8) of section 13
whether known or unkncwn to the bank. The Authorised Officer shall not be responsible in amyway for any third party claims/rights/dues. of the Act, in respect of time available to redeem the secured asset/s.

3. Tha Earnest Money Deposit (EMD) of the succassful bidder shall be retained towards part sale consideration and the EMD of the unsuccassfil bidders shall be refended. The Copies of the Panchnama drawn and inventory made are available with the undersigned, and the said Borrower(s) / Guarantor(s) / Legal
Eamest money Deposit shall not bear any Interest, The suctesshil bidder shall have to deposit 25% of the sale price, immediately on accaptance of bid price by the Authorized Officer Heir{s) / Legal Representative(s) is / are requested to collect the respective copy from the undersigned on any working day during normal
and the balance of the sala price on or bafora 15th day of tha sale. Dafault in deposit of ameaunt by the successful bidder would antail forfiaiture of the whole money already deposited office hours, For Housing Development Finance Gorperation Ltd.
and property shall be putto the re-auction and the defaulting bidder shall have no claimirightin respect of property’amount. : W | Sl
4_For gatailed terms and conditions of the sale pleasea refar to the link at the Bank's Sendce provider's web portal hitps:iwww.mstcecommerce.comfauctionhomel/ibapi.index. jsp Place: NEW DELH Ritharsad OFGar
& at Bank’s portal https:/iwww.sbi.co.in Date : 06.01.2023

Date : 06-01-2023, Place : New Delhi Authorized Officer, State Bank of India, SARB-II, Karol Bagh New Delhi (Branch Code 51521) Regd Dffice: Raman House. H.T. Ranskh Marg, 169, Backtiay Reclamation, Lhurchgate Munbar400 00
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